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No. F3 (S2)/Pin (Rev-1V2020-21D8- 1V | 77 sng, Pi 04/9 

Notification No, 03/2026 ~ State Tax (Rate) 

No, F.3G) Rev-y2020-2)/D5-1¥/ > In exercise of the powers conferred by mih- 
melee oe i (5) of Seeticn 15 of the Dethi, Goods and Services Tax 
“Act, 2017 (03: of 2017), the Le € of the National Capital Territory of Delhi, on the 

of the Council, hereby makes the following farther amendments inthe 
notes the Covi of Nationa Copii Territory of Deltsi in the Department of 
Finante (Revenve-!), No. 120} 7Stute Tax (Rate), dasod the 30” Fung, 2097, published in the 
Gaaette of Delhi, Extrnondinary, Part IV, wide No. 3 (15\VFin(Rewl)/20) 7-1 8/DS-VI/382 
dated the 30” June, 2017, nameby:- 

In the anid tification, - 

{nin Schedule 12.55%, serial amber 17 and the entries relating therete shail be omitted; 

iI (b)in Schedule 11 « 6%,- ' 
UC (0 afer serial number 7S and the Farsi tins te ton se erate 

fad eotries shal be itiered, 

om [55300500310 {Taira} 
ay serial mamber 202 snd entries relating thereto shall be omitied; 

; _ (Ui) serial number 203 and he entries relating thereto shall be omitted’; 
(€in Sched tt 9%. 

{1) serial number 7Y lth ences teat thereto shall be omitted; | 
an Sila Be eT 

suibetinsiod: 

  

2: This notifcaticn sill come ino forve cin the 1" day of Apri. 2020. 

Dy order and in the name of the 
Lt. Governor of the National Capital Territory of Delhi, 

ead ae Dre 
Ms.Poonam! TT coll eo SEX wee |; "ale inc 

es 

   



   
Dated: 4/94)" 

‘Nos £3 @7VFin Rev-l¥2020-20/081V | 7-7 

L ve Principal Seesary tothe on Mle Listen Govern, DOM 

2. ‘The Secretary (Finance), Govt. of NCT ‘of Delhé, Delhi Sachivalaya, 1.1- Estate, New 

4 Ti Ce owe ANT of Deh wh be reas pie =e 
Bstaie, New Delhi, 

Part-fV (Extrmordinas
y) in todny"s cate. 

Secretary to the Hon'ble Chef Minister, Govt 

Sachivalaya, LP Estate, New Defhi 
eae ae Minnie, Gov. of NCT of Delhi, Dah Secivaays LP; 

in. \ethi Gazette of NCT of Dellsi, Deth
é 

7. The Aiititional Secretary 

=i Ney ye Lx of penton 9, Du ave ei 8S 

% ab wc ste - Gayt of NET of Debi, Bet Sachivalayh LP: Faun Now 

10, Chard File. 7 
Li. Website. wait 

| ne 
vt 

(Sunil Sebga!) 

i Dy. Secretary IV (Finance) 

gNote: ~The peincipal 
Ae Stase Tix (Rate), dated the 30" June, 2017, wus 

in the Gazetse of Delhi,
 . ,, Part IV, vide No. F. 

; yt. 

1H(DS-VV/3K2 dimed the 30" June, 208 Fan ws Inst emnended by nociication No. 01/202 

Extrnordinary, Part TV. vide 

Spite Tax(Rate), dated the S* Aug
ust, 2020, Garette ) 

a) , dated the 5” August, 202%. 

   


